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Sl No. Business Time Allotted

Educational Institutions (Reservation in Teachers' Cadre)
Ordinance, 2019 (No. 13 of 2019) promulgated by the President
on the 7th of March, 2019, admitted in the names of
Shri D. Raja, Shri Binoy Viswam and Shri Elamaram Kareem.

16.  Consideration and passing of the Central Educational Four Hours
Institutions (Reservation in Teachers' Cadre) Bill, 2019, {To be discussed
after it is passed by Lok Sabha- to replace an Ordinance. together)

...(Interruptions)...
17.  Consideration and passing of the Dentists (Amendment) Two Hours

Bill, 2019, after it is passed by Lok Sabha.

18.  Statutory Resolution seeking disapproval of the Special
Economic Zones (Amendment) Ordinance, 2019 (No. 12 of
2019) promulgated by the President on the 2nd of March, 2019,
admitted in the names of Shri D. Raja, Shri Binoy Viswam and
sShri Elamaram Kareem.

19.  Consideration and passing of the Special Economic Zones Three Hours
(Amendment) Bill, 2019, as passed by Lok Sabha - to replace (To be discussed
an Ordinance. together)

CALLINGATTENTION TOMATTER OF URGENT PUBLICIMPORTANCE

Situation arising out of climate change and the steps taken by the

Government in regard thered to.

MR. DEPUTY CHAIRMAN: Now, Calling Attention to the matter of urgent public
importance. Shri Rewati Raman Singh to call the attention of the Minister.
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THE MINISTER OF ENVIRONMENT, FOREST AND CLIMATE CHANGE (SHRI

PRAKASH JAVADEKAR): Mr. Deputy Chairman, Sir, climate change 1s one of the biggest
challenges the world is facing today. The cumulative accumulation of greenhouse gases

historically since industrial revolution led by the developed nations has resulted in the
current problem of global warming and climate change. However, despite the fact that we

were not part of the problem, India is conscious that development doesn't need to come at
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the cost of environment. With the rapidly-growing economy, challenge of climate change
is being considered as an opportunity for India to adopt a cleaner growth path with
environmental sustainability. India has been engaging positively at international forums
including the work under United Nations Framework Convention on Climate Change.

The Paris Agreement adopted in 2015 brought together the world in charting the new
long-term global framework to combat climate change. India has ratified the Paris Agreement
and has submitted the first Nationally Determined Contributions which include areduction
n the emissions mtensity of GDP by 33 to 35 per cent by 2030 from 2005 level and achieving
about 40 per cent cumulative electric power installed capacity from non-fossil fuel based
energy resources by 2030. India will also work towards creating an additional carbon sink
of 2.5 to 3 billion tonnes of Carbon Dioxide equivalent through additional forest and tree
cover by 2030.

The Government is implementing National Action Plan on Climate Change with eight
Missions, namely, National Solar Mission, National Mission for Enhanced Energy
Efficiency, National Mission on Sustainable Habitat, National Water Mission, National
Mission for Sustaining the Himalayan Eco-system, National Mission for a "Green India",
National Mission for Sustainable Agriculture and National Mission on Strategic knowledge
for Climate Change. All these missions are being implemented by the respective Ministries
and Departments and are being coordinated by the Ministry of Environment, Forest and
Climate Change.

The Ministry motivated the State Governments to prepare their State Action Plan on
Clhimate Change in line with the strategies outlined n National Action Plan on Climate
Change. So far, 33 States/Union Territories have prepared their State Action Plan on Climate
Change. Climate actions at the State level are based on the state action plans on climate
change. The National Adaptation Fund on Climate Change, launched in 2015-16, 1s to meet
the cost of adaptation measures in areas that are vulnerable to climate change. Till date, 30
adaptation projects have been approved at a total cost of T 847 crore, covering vulnerable
sectors such as water, agriculture and animal husbandry, forestry, ecosystems and
biodiversity, etc. ¥ 437 crore has been released by the Ministry of Environment, Forests
and Climate Change.

Climate Change Action Programme was launched in 2014, with a total cost of ¥ 290
crore, for a duration of five years. It aims at (1) creating and strengthening the scientific
and analytical capacity for assessment of climate change in the country, (i1) putting in
place appropriate institutional framework for scientific and policy initiatives and
{(111) implementation of climate-related actions in the context of sustainable development.
The Climate Change Action Programme includes Carbonaceous Aerosols Programme,

Long-term Heological Observatories Programme and Coordinated Studies on Climate
Change for the North-East Region.
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Climate Change Action Programme supports the States/UTs in the implementation
of State action plans. The programme has enabled establishment of dedicated climate
change institutions/cells in the States/UTs to coordinate activities related to climate change.
States/UTs have initiated capacity building actions and demonstration projects to
implement the State Action Plan on Climate Change since the formulation of the State
Action Plan on Climate Change. Four demonstration projects have been supported to
mainstream the implementation of State Action Plans. The programme has also enabled
establishment of observation networks at 11 regionally-representative sites to understand
scientific complexities related to carbonaceous aerosols on drivers of regional climate

change across India.

We recently submitted our second Biennial Update Report to the United Nations
Framework Convention on Climate Change reporting India's greenhouse gas inventory in
2014. Twould like to inform you all that the emission intensity of GDP has decreased by 21
per cent in 2014 as compared to 2005 levels, thereby already achieving our voluntary pre-
2020 goal of reducing emission intensity by 20-25 per cent from 2005 levels by 2020.

India is guided by its own values and beliefs in sustainable lifestyles which respect
nature. It 1s evident from the fact that our share in cumulative historical global greenhouse
gas emissions is only about three per cent and our per capita emissions are just about one-

third of the global average.

Our renewable energy capacity stands at more than 78 GW today which includes
about 28 GW from solar. We are also investing in energy efficiency measures, sustainable

cities and transport systems.

Our forest and tree cover has increased by one per cent, as compared to the
assessment of 2015. Tt is also worth highlighting schemes like Uiala for LED distribution,
which has crossed the number of 351 million while Ujjwala for distributing clean cooking

stoves to women below poverty line has covered more than 72 million households.

India also showed leadership by announcing the pledge to eliminate single-use
plastic by 2022 on the World Environment Day in June, 2018. Another imtiative 1s the
decision to leapfrog {rom Bharat Stage-1V to Bharat Stage-VI emission norms by April
2020, which was to be earlier adopted by 2024

India has strengthened its response to the threat of climate change in accordance
with the principles of equity and common but differentiated responsibilities and our
leadership in undertaking ambitious climate actions is being cited globally as an example

for other countries to follow.



514  Calling Attention io... [RAJYA SABHA] ... Public Importance

ft guaTafer: § 989 I YA & [0 it e 7 [ Bl S e g1 et
[t <1 T81e S1er T & 3R specific and to the pointqueries{@_rﬁﬁ, SHH A T &l
DI HINU &1 €191 €| 379 b AHd! HiAq &, SAIAT SHPT & I |

o =eft 7 Rig (SR UeT):. AIER, 3R # 99 91l B Soold ARl Hwl, o 8
A b g U, Sl g9l geel @7

=it Suemafer 3y a2 €1 Y| eru-) Wil B Seold Bd g U oo gy, S
B! I & |
i Xl vo R Sft, e |

HraR, J AT Sff 3 arae Tagaaryet | 7 sge AN S Sdrg 8 o aw
STefey, UeR 71 FHael AR W, Gk g H ad 81 € A 91 il 9 9 Te1 8 | 2015
H TR TS TAT o1 3R = TN AR 7 ITH FEHIE o1 B 91 Dl o1 | o s
3y &, dl ArF T T S, errt S A s Al siedr] uied fawrs us vel © [ e
# arit &1 WTel UEel SeHl ATE A1 TS 6 URT h¥el $E 1| el o6 W & & a9 9 H
o [ el | 916 1S €1 €1 oK ong BN A1 S Ui Wy # €T a1 €l
arafl et H WY 10 a1 S1g 1111 | ygel dwig b SH AR of1d 9, elfdbe =g 9 33l dep
T STET ST U7 TET € 1 3R 37 9OR 9k H A, I SR W™ H AEYA 22 5[ 75 37l
o1 | ardfl I wes 1 15 a1 faeid 9 ugen &1 a9l STR "IN 7 pre-monsoon rain el 91
T g8 ¥ | W, Rerfe gt waras & o e arel fa=t 1 9 Ry wed), wieeeiies) sl
ESW] BT AR fo=ne &1 71 off, I aRE g iR B7 T [ € 31 3R SRR
&1 aredifed 1 4% bl g1 il g SR A gl &, 48 491 dsil § 11l g1 8 | ag sl
doll 8 el I81 ® b 3N d8 el S, ) S8k dgd &1 Haias giuim g |

A=A, A w3 Sft 9 fereer |5 € 1 # S O "1 e aredl g i e
Aerel gIgdl ¥, Sl ASIhur fbar w81 IR Yl A belar 3R BRIER gal
S 2] | Ar=eR, 3y T 9T o Teel drel ©, 3 9l S 98 w1 [ 39 Hedl 1 =]
W e e AgHa Bl 1| 37 3151 370 39 HSdhi W SRy, d d YHad e ¢ |
ATYR) b 91 U Bl fewrs 7€) S, A1 dl 89 SRR &) U i) @l Bblg b A
PIe PR AomT € TET | gr=ER, 3 9R e 4= 8 9R ofF B 996 99§ ffureg o
gl Ug @le Ay 1y a8 9 U #ic i3g 1y, i o =i #fl sy ==l smed - < siv
2deR & | A Us &ie o Mg 39 vl ekl # 39 USl ) SI9RT ] el AT ST Teb T |

Aray, Tl aaw Rerfd &) vl 81 Sl & breor sy i b arall w4 b1 sidl-
Ul TET &1 I A AT, HAEH @HE aret | €T 60 W w® €| GSe 7w € 9 eam
AU el JrEH TaMET b g U dedn & | arrel denn Reafd ) urll ed s, e g8
S, dl fobes) T o1 SR, SHE BIs ardl-udl =1 &1 ¥ Wi o =l gar ur v
& 3l e fawm Y e S e © 1 qgar, # el § 6 s ol 91 a9, 3R




Calling Attention to... [27 June, 2019] ... Public Importance 515

ITYHT A1 Hrelwar €, o 3o wel fB 2014 # WH ersw 9 @ g 4 ot R $11g

=t gumymfer wia Yadt vaa o), stud Ui fae ve fiFe o we el 2, 8y
o=t 91 GHTE Y |

Y el v i wrwaar, 1 QA e yw o siuH] S Wt B g 2005 & iR
b1 el 3 Hehel BRe] SeUld bl ool 21 Uldeid 4 311 & | g¥0 il 21 ufererd &1 b+
IS ¥, 98 37U fawrg ol TeT geddl? 21 U Sresl-w=m sTies] € |

I=ER, TR I 8189 § FH ang € a1 SUP! T £ F= FE o Y81 €7 TR
AET Bl <l WHE &l Ul 8 |iel 1.2 Hiew & aiier 9 ge e, s s el @4 |
g SRT TR U1 w1 ST |

AR, A8 Sgd TR Rl €1 7578 ave 9 o1y 59 UY 3iHe B W8 §, W SER
e A1 ¥ iR TRBR Sefarg URed Jb | Herd T81 81 s &

SHRIMATT VANDANA CHAVAN (Maharashtra): Sir, climate change is no more an
environmental issue, but it has become a major global challenge for all of us. Sir, we know
that way back in 2000, when climate change was talked about, it seemed that something
was happening in the North and South Poles and nothing really affecting us. But, we see

since 2005 that there have been several climate events which make us wake up to this call.

Sir, our Government, then under the leadership of Dr. Manmohan Singh, had passed
the NAPCC. They had published the National Action Plan for Climate Change, where
eight missions were laid down. Under these eight missions, three very important principles
were laid down. I wish to ask the hon. Minister that out of those three principles, one was
having the national growth while ensuring ecological sustainability. Now, we see that the
environmental clearances are being given left, right and centre. Are we not concerned
about marshy lands? Are we not concerned about mangroves? HEspecially in the area of
Mumbai, lands are reclaimed which are mangroves and they are very important parts of

the biodiversity.
SHRI TIRUCHI SIVA (Tamil Nadu): In Tamil Nadu also.

SHRIMATT VANDANA CHAVAN: Yes, in Tamil Nadu also. Even when we talk about
coal, there are coal mines which are open-cast and they are at the cost of very rich forests
and green cover. So, are we allowing this to happen? How are we really trying to bring
about national growth while ensuring that there is ecological balance? That is my question

number one.

Secondly, there was another principle which said that we have to protect the poor

and the vulnerable. Yes, I have to give credit to the Government that when there were
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storms recently, the Disaster Management Cell flew into action and there were no casualties
luckily; people were evacuated. But, what is the system to ensure that we have no

settlements in such vulnerable areas?

Sir, my third question is that the implementation of all these programmes and missions
had to happen through civil society, local Government and public-private partnership. Sir,
we don't see that civil society being involved at all. T think if we have to address the issue
of climate change, action has to happen at the grassroot, that is, the local Government. If
you ask any corporator in the local Government, in the municipal corporation, Javadekarji
will subscribe to me that they do not know what climate change is; they do not know what
the impacts are. So, what 1s the Government going to do to ensure that this reaches the

grass-root level?

Sir, my last question is that several countries have made legislations and policy
frameworks. The UK. has a very robust legislation which they have put in. Is our

Government also planning to have such a legislation so that we can address this issue?

SHRIMATT VIJILA SATHYANANTH (Tamil Nadu): Mr. Deputy Chairman, Sir,
would like to call the attention of hon. Minister for Environment, Forest and Climate
Change regarding the situation arising out of the climate change in our country. The main
cause of global warming, that is, polluting the air, is through petrol and diesel driven cars.
All of us know that. Sir, the carbon emissions from these cars cause lots of problems to the
mankind. Now, our Government has taken very good steps to promote the electric cars. Sir,
I appreciate it. But the usage of bicycles should also be encouraged. Our hon. Puratchi
Thalaivi Amma gave free bicycles to all the children who were studying in all Government
or Government-aided schools. Now, the bicycles are on roads. Sir, we should promote that
all the school-going children start using bicycles. Sir, there should also be complete
plastic ban. This has to become a pan India movement. Our hon. Chief Minister has put
complete ban on usage of non-degradable plastic, plastic cups, plastic bottles; all these
things have been eradicated and from the last one year there 1s complete plastic ban in our
State. Sir, the next point 1s about the solid waste management programmes. Sir, when [ was
the Mayor of my city, I was sent to see the Pune Municipal Corporation, where my
colleague, MS. Vandana Chavan was also the Mayor of that city at that time. So, [ went
there and saw how the solid waste was collected there. In my city, everyday collection of
solid waste 1s about 150 metric tones. Hon. Puratchi Thalaivi Amma had a very good
foresighted vision, so we started segregating all the solid waste and bring it at one place.
Sir, we segregated it, brought it at one plee...(Time-bell-ring)... and then produced a refuse-

driven fuel from the waste. Sir, from that there was a carbon credit which was achieved and
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which can compensate the daily vehicular traffic which is used by the city. So, that sould
also be promoted. Then, Sir, the planting of trees should be promoted. Around 70 lakh
trees were planted every vear by hon. Amma. Now, My colleague is saying that lakhs of

trees are being cut down.
MR. DEPUTY CHAIRMAN: Please conclude.

SHRIMATT VIJIILA SATHYANANTH: Sir, these trees are being cut down for the
expansion of roads and bridges. So, I would like to know from the Minister whether there
is any National action plan for the protection of trees and how much amount is now

allotted for planting of trees?
MR. DEPUTY CHAIRMAN: Please conclude.

SHRIMATI VIJILA SATHYANANTH: Sir, my final point is that all the vehicles
should go through an emission test. The vehicle has to be carbon free, and through that
we have to reduce the carbon emission. Thank you very much, Sir, for giving me this

opportunity.

SHRIK. K. RAGESH (Kerala): Sir, the time allotted was three minutes but it is only
two minutes now.

MR. DEPUTY CHAIRMAN: The time there has to be corrected. It is already three

minutes, and my watch is one minute ahead of that.

PROF. MANOJ KUMAR JHA (Bihar): Thank you hon. Deputy Chairman Sir. [ rise as
part of my co-speakers in the House and T go back to Karl Marx. In his {irst scientific
socialist analysis, he was very emphatic. He not only made a diagnosis of the kind of
environmental crisis we are facing today, but he also provided a solution unlike very many
thinkers whose only job was to interpret the current situation. Sir, following Karl Marx,
John Bellamy Foster, who was one of the leading Marxist ecologist, said that the emphasis
when we talk about climate change, we emphasis on individual ecological morality, that is
no solution. Sir, the central fact of our social political life 1s global capitalism. Unless we
diagnose that and the kind of havoc it 1s creating, | think, we are not going to arrive
anywhere. We will make changes in one or two ways. Then, he calls it global treadmill of
production. Sir, I wish to point out certain things. First thing is increasing accumulation of
wealth, 7.e., capital by a relatively small section of the population at the top of the social
pyramid. Second, there 1s a long-term flow of workers from self-employment to wage
earning and that 1s solely dependent upon a technology which tries to appropriate
everything which nature has offered without any apology, forget any compensation.
Third, the competitive struggle between businesses necessitates on pain of extinction,
the allocation of accumulated wealth to new, revolutionary technologies that serve the

expansion of production. Fourth, wants are manufactured in a manner that creates insatiable
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hunger for more, and, finally, the dominant means of communication and education are
part of this treadmill serving to reinforce its priorities. Sir, I wish to draw attention to the
fact that these are the kinds of issues which one should make us move beyond individual

ecological moralities and look at the root of the systemic problem.

Capitalism is the problem, Sir. ... (Time-bell rings)... Sir, give me just thirty seconds.
Sir, unless we develop across all political spectrums, unless we look at it with a nuance
argument, what ails us, we will never arrive ata solution. We will discuss it in piecemeal.

That should be the purpose of calling attention. Thank vou very much.
sft SumIafr: s=raTe |

SHRI D. RAJA {Tamil Nadu): Thank you, Sir. I have a couple of comments and a
couple of questions. Sir, the current situation of climate change and global warming
demands that international community as well as nation States should understand the
dialectics of nature to maintain harmonious relationship between people, land, water and
air. And, I joinmy colleague, Prof. Manoj Jha, who referred to Karl Marx. In fact, Karl Marx
and Engels both talked about the dialectics of nature. The time has come one should go
back and read what the great theoretician spoke about nature, how to maintain harmonious

relationship with nature.

Sir, there 1s a tendency in the world that developed nations try to blame it on developing
nations and the most populous nations like China and India for causing global warming
for pollution in the world. This argument should be rebut and refuted and we should not
agree to such an argument. In fact, in the Paris Climate Summit, how the United States
administration behaved should be a warning to us, how it tried to bully all developing
nations and declared that it would walk out from the Climate Summit. Our Government
should take note of such behaviour of developed nations including the United States of

America.

Now, you are entering into many agreements with America. You should speak with
America on global warming. What is the role of America and what has been 1ts contribution
to increase the global warming? In fact, [ am glad that you have said that emissions from

our side are very less than the global average of emissions.

Having said this, I would like to put two questions. What are you going to do with
the waste management, whether it is medical waste or electronic waste or biological waste
or other forms of waste? Sir, I think, our country lags behind in waste management. There

should be some crash master plan.
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MR. DEPUTY CHAIRMAN: Please conclude. You have one minute left. You have

already taken three minutes.

SHRID. RATA: Sir, I will finish it in half-a-minute. Inrelation to Tamil Nadu, in the
name of development, vou allowed Sterlite to go to Thoothukudi. People are agitated
because of its effects on their living. They said that the Sterlite company will pollute air,
pollute water and destroy all the means of livelihood, and, there was police firing and
thirteen people had to lose their lives. (Time-bell rings)... ... (Interruptions)... I am finishing,
Sr.

Hydrocarbons is another issue. People are saying that it will deplete groundwater.
Why should the Centre impose such projects on States where it leads to agitation? So, the
Centre will have to be realistic and it has to deal with the State Governments in close

cooperation. Thank you.
MR DEPUTY CHAIRMAN: Thank you. Now, Shri Jairam Ramesh.

SHRI JATRAM RAMESH (Karnataka): Sir, many years ago, we had a debate on
Climate Change in this very House. At that time, when the Government of the day unveiled
a series of measures to deal with climate change, the Opposition of the day criticized the
Government saying that you are selling out India, you are jeopardizing development and
you are falling prey to western propaganda. I am very glad that those who were sitting
here ten years ago, and, are now sitting there ten years later, are continuing with pretty
much the same strategy that was unveiled in 2008-09. However, if youread this document,
you will find Tndia became climate sensitive only in 2014. This is justa comment. T would
like the hon. Minister to at least acknowledge that there has been a background to what he
has enumerated in this document. Having said this, my basic question is: How can you be
serious on climate change if vou are going to liberalize all your environmental policies?
You are weakening The Forest (Conservation) Act. You are neglecting The Forest Rights
Act. Youare liberalizing Coastal Regulation Zone. You are looking at environmental laws
from the perspective of Ease of Doing Business. And we have an Environment Minister
who every day says, "I have cleared a thousand projects. The Environment Ministry is no
longer a bottleneck to industrial expansion.” Sir, the job of the Environment Minister 1s
not to clear projects. The job of the Environment Minister is to protect the environment.
And if you are going to deal with climate change, you have to take some hard decisions.
And those hard decisions, [ am afraid, are going to clash sometimes with Ease of Doing
Business. And the Environment Minister must stand up and say that climate change 1s

more important than Hase of Doing Business. That needs courage that we expect the hon.
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Minister to demonstrate. I hope he will be allowed to demonstrate that because India
cannot be a global leader on climate change if it is not going to be a leader within its own
country. I don't think that we should look at climate change as a global issue alone. It is an
issue that affects us. Our monsoons are affected; our glaciers are affected; our forests are
affected; and our coastal areas are affected. Forget the Americans, I don't think vou
should listen to Mr. D. Raja. Whatever the Americans say or don't say, it is in our interest
to deal with climate change. We have to look at it from our perspective. And the fact, Mr.
Deputy Chairman, is that there is no country in the world which is more vulnerable to
climate change than India. India must do things on climate change, not because of the
Paris Agreement, but because it is in our interest to do so. And to do so, the Environment
Ministry must stand out and must say with a bold voice that environmental laws will not
be weakened and that environmental laws will be enforced without fear or favour. Thank

you, Sir.

DR. NARENDRA JTADHAYV (Nominated): Sir, climate change is one of the most
complex problems facing the entire world. Regrettably, India is one of the most vulnerable
countries in this regard. India has one of the highest densities of economic activity in the

world and has a very large proportion of population that depends on agriculture for its
livelihood.

Sir, the United Nations body to assess climate change, the Inter Governmental Panel
on Climate Change, 1n its latest Report has warned and I quote, "Climate change 1s likely
to make rainfall erratic, would lead to rising sea levels and bring about extreme weather
conditions such as droughts, floods and heat waves." Sir, this 1s already happening in
India and its severity seems to be rising every year alarmingly. The current heat wave that
18 sweeping large parts of the country 1s testimony to that. According to a recent report of
the World Bank, by the year 2020, the pressure on India's water, air, soil and forest 1s
expected to become the highest in the world. So, it 1s no longer the problem for the rest of
the world. It 1s very much a problem for us. What are we going to do about 1t? What is our
strategy to address this big challenge? Scientists are saying that we are currently
unprepared to face this challenge. How can we make the New India envisioned by the hon.
Prime Minister areality without addressing the problem that hurts the lives of at least 400

million poor people in our country?

Mr. Deputy Chairman, through you, Sir, I strongly urge the Government to take this
challenge with all the seriousness it deserves. The Government must come out with a

strategic plan. And for that, detailed studies must be conducted sector-wise for agriculture,
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forests, health and infrastructure. In each of these sectors, we have to identify institutions,
have anetwork and a long-term strategic mandate. Finally, Mr. Deputy Chairman, Sir, after
all, climate change is our existential problem and immediate action plan needs to be

formulated before it is too late. Thank you, Sir.

SHRI K. K. RAGESH: Mr. Deputy Chairman, Sir, as many other Members have already
explained here, our country is the most vulnerable country in the world. Climate change
affects us in a very big way. At this juncture, | want to know this from the hon. Minister.
The hon. Minister has already explained about many missions. But I want to know whether
adequate steps have been taken by the Government till date because 1t has become an
imminent danger so far as our country is concerned. Unfortunately, things are happening
the other way round. You had diluted CZR notifications. I do not know whether the hon.
Minister is aware of that. Recently, again, CZR notification has been diluted. You are
allowing real estate and infrastructure works at inter-tidal zones, ultimately resulting in
utter destruction of our coastal eco-system. Why are we doing this at this juncture? How
are we using the Land Acquisition Act? We are doing that in the name of development. [
do not know whether the hon. Minister is aware of the fact that thousands of acres of
tribal land are being snatched away for corporate development. It is done in the name of
'development’. How many acres of agricultural land is being converted in the name of
development and SEZ? We have seen in the newspapers that in Tharkhand, recently, 1,500
acres agricultural land is being converted and given to Adani group for a thermal plant. Sir,
at this juncture, how can we do such things? Sir, how many hills are being destroyed? Sir,
instead of taking actions to protect our environment, unfortunately, things are happening
the other way round. I think the hon. Minister will also respond as to whether our current
development model needs to be revisited because the present development model destroys
our eco-system in the name of development. Of course, | agree that there should be a

proper balance between environmental concerns and development goals.
MR.DEPUTY CHAIRMAN: Rageshji, please conclude.

SHRI K. K. RAGESH: In the name of development, development always gets more
weilghtage than protecting the environment. So, I want to know whether the present
development model needs to be revisited. Sir, it 1s too late to address the question of
climate change. Sir, rainfall is irregular which, on the one hand, results in floods and, onthe

other hand, results in droughts.

MR. DEPUTY CHAIRMAN: Thank you. Your time is over.
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SHRI K. K. RAGESH: Sir, we are witnessing extreme weather conditions. So, at this
juncture, I request the hon. Minister to intervene and protect the environment of our

country. I want, to know about the steps that you are taking to protect the environment.
Thank you.
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IR T © arren e i g=ene |

SHRI AHAMED HASSAN (West Bengal): Sir, with your permission, I would like to
speak in Bangla, my mother tongue and the language of Rabindranath Tagore and Qaz

Nazrul Islam. * "The issue of climate change, about which Hon'ble Members of this
House have spoken, has posed as a great danger before India and the world. So I hope
that the policy-makers and our Government would tackle this issue with all sincerity and

importance.

Firstly, I have two specific questions before the Hon'ble Minister of Environment,

Forest and Climate change:

There is a lack of a National study and research on the impact of Climate change. As
per World Bank report, as many as 60 crore Indians are at risk and danger from the effects
of climate change. Yet, India, where one in every seventh person on the planet lives, has
no national study or survey on the impact of climate change. This is a very sad state of
affair. India must have the requisite data to frame a policy to take on the challenge that
climate change poses and also to assess the impact of climate change on agriculture,
health, coastal communities and wildlife. Sir, I wantto put this question before the Hon'ble
Minister —does he have any plan to start a national study to assess the impact of climate

change?

* English translation of the original speech delivered in Bengali.
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Secondly, Sir, there is a growing concern that the process of compensatory
afforestation has not been successful in the country so far. Funds amounting to about
T 520 billion were lying unused with the Central Government, till August, 2018, for carrying
out compensatory afforestation or to plant trees across India to counter deforestation.
This fund could be used to increase India's forest cover and thus to fulfil our key

commitment under 2015 Paris Climate agreement.

My question has two parts: Firstly, in a land-stressed country like ours, where there
1s a huge lack of land, how will the Ministry ensure land to create more forest cover and
compensatory plantation? Secondly, how is the Government going to ensure that these.

funds are utilised in time? Thank you, Sir."
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off, I8 &Y feopar | 10 Wt = € @ BRI geH fied 8, AfFT 89 99 environment H
A B 91T bYd £, A FAN ST had DI Iedo & dld T &1 98 U I8 9rel
qTaTTEaT o SIEreIRt @i wer Y forelt uwme 81 | e @ 9t g &, 9 Jnt A S @ @t
BRI bl &, AfbT ITepl SiTel § R@d gy, Il Slsd gY SiR Id SikIpRl @l Sisd gy ed
by uebIz 4 bre ddil?

HEIEd, # sifow fawa e argm fop St T s @1 Ruid sl & fop 7 o et
& 9y H 98 g9 |4 il @ faar o fawer &1 30 @ S 9=r €, S9@! tributaries 3% W
el Sl gRT herdie URAT &, Il 991 b [fU GBI il WA B2 JE] €, I WATH Pl SATGT
A1efes fop uere | W, wWEY S @i ar st e |

=it SuRpTafer U S, geare | AT faed] T

SHRI TIRUCHI SI'VA : Sir, it becomes inevitable that Thave to take the names of some

of the Members who have spoken early because the points are relevant. One is, ShriRaja

mentioned about the developed countries. I would like to take to the knowledge of the
Minister that he can recall in the 1997 when U.F. Government was in office; Shri Murasoli
Maran was the Commerce Minister. In WTO Conference in Doha, he prevailed upon the
developed countries, and India established itself in that Conference. Agriculture was

exempted at that time. It was discussed very much at that time.

THE MINISTER OF LAW AND JUSTICE (SHRIRAVI SHANK AR PRASAD): Shri

Vajpayee's Government.

SHRI TIRUCHI SIVA: Okay, ves. So also, the developed countries are imposing
reduction of emission on developing countries to the proportion of their level. Whereas
the contribution of emission is more from the developed countries, but their stipulation is
proportionate to their level means that it cannot be equivalent. So, I think you have to
establish that. We cannot only to our level. For India, it is maintaining below the average
level. Second 1s what Shrimati Vandana Chavan said about the mangrove forests. In Tamil
Nadu, near Chidambaram, Pichavaram there are mangrove forests which, of course, stood
asa very big castle during the tsunami and otherwise also in the case of environment. But,
now, it 1s afraid that they are becoming extinct. When we are expected to grow more
mangrove [orests, already which are in existence are to the level of extinct. So, 1f you can
take care of that... that will also help a lot for the environment and save us from climate
change. And the third point is e-waste management. Many of us are ignoring the fact that
the usage of electronic goods is increasing day-by-day and no one is bothered about as
to how 1t 1s being disposed of. When I was the Chairman of the Standing Committee on

Industry, I took it as a subject and we called the mobile companies. These mobiles which
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are used by people are thrown away. The refrigerators which we buy for thousands of
rupees are resold for ¥ 500 and no one cares about it. Today, there was an explosion in
Chennai in a refrigerator and three persons died at home. It was not because of the
explosion but because of gas emission. So the cellular companies were called and we said
that the used mobiles would be deposited in a place and they have to take it up and recycle
instead of throwing it outside because only the unorganised sector people are taking it.
They take whatever they want and cause hazardous atmosphere. So, I think, you have to
take e-waste management very seriously. Institutions like mobile manufacturers could be
called and they could get back these electromc products and that will help a lot in saving
the climate. Sir, these are the three points -mangrove forests, prevailing upon the developed
countries that we cannot be equivalent to you, and e-waste management. Thank you very

much, Sir.
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SHRI SURENDRA SINGI NAGAR (Uttar Pradesh): Organized way |
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oM. ¥ Murel S A w1 4 2 & U survival &1 emission 8, 51 fha=i 9 ol wiedl 9 o
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Sl R gadh 9R 1 89 e 38 27 sHY gwir] e o ymiad g1 | R 99 g9l
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DR. SUBRAMANIAN SWAMY (Nominated): Mr. Deputy Chairman, Sir, I will make
three points and ask a question of the Minister. The first point is that India is in a unique
situation as far as environment 1s concerned because from ancient times, we have
worshipped the environment, we worshipped the rivers, worshipped the trees, worshipped
the rocks, etc. Therefore, to teach India about environment 1s absolutely pointless. It 1s
only a question of resources and this is a fact that we have faced for almost several years
of foreign invasions and foreign imperialist rules. Therefore, today, for India to take to

environment will be very easy because of its history and its heritage.

The second point is that the Prime Minister has given a national focus at the micro-
level for environment-tor instance the Ujjwala Yojana. The smoke in villages now has
begun to disappear because cylinders are replacing burning of wood. Similar is the case

ontoilets. There are vast varieties of micro projects which he has introduced. He has also
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introduced cleaning up of the Ganga. For the first time, I think, in our history, we have a
Prime Minister who has directly focussed the minds of the people at the bottom-level on
the concept of environment and, that i1s why, today, the Minister, in his rather well-phrased

statement, has made it very clear that we have met some of the targets much ahead of time.

The third point that I would like to make is that although after the Copenhagen
Convention there was a formulation in 2009 by the previous Government on some eight
projects or promises. But none of these achieved any of the objectives because the
objectives were placed in concrete terms. But after 2015, the targets have been in specific
terms and some of them have been met much before 2020. So, the question thatI would like
to raise is, we have got to be careful that Western country's requirement of environment
now, after having plundered the environment for so many centuries, is to impose, what is
now necessary for them, on us also. We have got to be very careful on that. I think, the
focus should be on the Environment Ministry, on encouraging other Ministries to start
new technologies. For example, desalination of sea water. Similarly, the thorium for electricity
generation will be one of the cleanest. Hydrogen fuel cells for automobiles will be totally
pollution free. So, encouraging new technologies and motivating the IITs and so on is the
way forward for developing the environment psychology in the country. Thank you very

much.
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IAR-UrE Al #, AHI $SEl & Sl pollution norms @, i emission norms 9, 37 dqcl
e 3R @ET 1 emission T HAT TS 3N 3T SAET emission TET T Tdhd €, I8
HH T 51 € | TR & a1t AR B A e

HEIGY, U US e, dl T4 US Hes DI ar THs 3 TR €, ol § Us o 61 U
Bl 3eTevl adl g | H a¥ 2002 9§ [deell 1 € | w9 faeell 7 Ag) Wery 49 ¥ 8y,
IY e &g NGOs =1 T [0 liY &sl [ geb S &4 & 177 25-30 Us die- us
B 8| 3" HHH S ¥ 8301 A1 I g U idd, |l AR U eIy S 3 arrsl e 17
Wﬂv’ﬁlﬁﬂﬂﬁ%ﬁﬂﬁreviewmﬁﬁ%ﬁwmﬁ-ﬁﬁﬁmﬂﬁQﬂQ%Emﬁﬁ
T W % a9 1 e U &, ST AR A S o), O I, 99 31 IS ARI-Ew
IFE IS transplant §Y, d Wl T ool &Y Il 27 o @, gAER U3 transport
mobility Y T & | THERYT WM 3R fEmm T Y BT 2, A% ISP IITE0]
¥, w9 org sl faem 7 o S #

Helqd, o9 "1 it 4 Solar Power 1 target A/ 9 TH renewable power &1 175
TRTAETSE, AT 1 A 75 BSIN Hdie [{stell a9, < g @1 3 31 | ST &9
®el [ 81 1 ol ATl HieR iay SiFe &3, 9 R 3 ol &l g6 a1 ¥ fagarg
o1 g1, A= uid Wit 3 wRd o gl elivl 3 v &l il < ey ol b fda,
ST Ao & [ 3o g8 28 g9 Wirdie HielR Uid 3R 78 §oIR Wi @)
renewableenergy%fﬁlﬁﬂﬁmmﬂﬁmﬁl IE BH BY Iw o | SHiAU T8 91
Hecayui ¥, g9 S Bl g T ey |

TEIGY, 319 SR MUY FEl ﬁv_ﬁﬁﬁ%—t@:ﬁmﬂﬂ Greenhouse Gas T Fgd STaT
dTeeis el €, oifeh g€ Hedyul vy € 3fR g sRR el faeell § € ofR b e
=l BT €, SAfeTT § I Are € 6 polution gie Hisii 9 e € | ueel! =91 vehicle
polution & | AT Sft, 37751 wlehel UGNUT H Wa¥l 4w Hqal F€ Al € o are=i 9 il
TGN [¥ehefdl &, T8 WaR-h € € | €9 2024 ¥ Sl BS-VI (ARA s VI) P fuel Hel
drell o1, dg affal fdeell # e o & 3l 2020 9, Ji+f arrel Hiel 9 < Wy A e
a1 21 €L arel "I 9 BS-VI fuel comphance vehicle ) e i | srTel Hiel, w9
A1y ) ared &) wWdaad) &3, dl a8 BS-VI compliant 81911 | $H g1+l &l 75 9 80
B deb UGNl i Bl | |

Y, # peripheral expressway & aN H 9N 1 [doell & N1 s 4, faedll § ya
AYE 9 U9 S5d are 31 9, [T [deell H§ 31 o1 @lg s =1 21 | 59 T 4 fuesd
& oy (e Teat Sft 71 v wre gerid IR g © iR 6T e &M | g
el YR 1T | SITHT 60 ESTR grerdd, ST I foreefl I €1ehe ToR @, 31151 S faeed! |
AT s 1 R & | g ag Hl wHeEn ey e sudl a8 e yRuis el wE1 8
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[5f1 TehTeT TS ®Y ]

Heled, S BHNT 9aXqR 1 UlaR ¥ o - 9 T8 TR Sft woff #3541 o, 1 v
Tl Bl 3R FGRYR DI YR Wiie §9 a1 T SHb Ugel 1 Fued 9 Ueel €9 I8
THERI 9 3 TR @i 6T | A1y, S ey o a1e 4 g8 TRE gaqe 3R
T IE FaXR R WiC 48 B fqd1] I8 dad Al UGNl Bl B dHI H WERD el ¥

ey, ¥ I Fel Gl © 1 391 S |l "l € o) 9w W ged €, sty
% foF § 30 THE & GHEE del 81 Ghdl | U switch off a1 1 oET ¥ ®1 TR,
Wﬁmmﬁﬁﬁ@ﬂwﬁ%@%w%ﬁ@ﬂ@lItisacontinuous

action.

sff wvmafer: |1 S, population #f) Ueh continuous action & |
it Ut TESHT: €1, population W1 €| (). This is Venkaiahiji.

MR. CHAIRMAN: Hon. Chairman! ... {(Interruptions)... T€ @W 2 5 &a am
JF FHW 2 1 o 78 8 | T Si amuest s19ey SsaE ure e | T s

#ft UpTeT STES & Sft, # B g

neley, oI elss] ded & foTu wary fobam 1111 | 811st @i & 8=l ¥ 35 BIS ded U
&1 g ShTHI 25,000 BTg B bl [Woiell bl sed g8 3 25000 s $Uy el il & ferg
[Nl &1 gY 3R SR Y UgHUT &H 53011 3R 8 ®r1s 14 Je o1 4 ugd €, dl A 9
Ug bl | 9l 9l o 512 ag ygar @l wecayel €1 R ERrele 99 |, dr die & -
W 3R STl WRT UGNl Bl YEdl 8, d8 ] & a1 § |

wHrufer Sfl, b Hawr 3 dee bl Seold (b1, g 1 ggd Heayol | €1 e Gard
& TeTq < wrer w10 <), o9 el €1 0 €, Sl H e e € [ €6 BE Waste
Management Rules ¢ €1 Solid Waste Management Rules, e-Waste Management
Rules, Bio-Medical Waste Management Rules, Plastic Waste Management Rules, Hazard-
ous Waste Management Rules and Construction and Demolition Waste Management
Rules, # 31151 I e = § & T€ SNl producers' responsibility &, STHT IART & T
I SR et 1, of 9 T fav e, 3 o9 are 81 U R 319 SO SAET SaeR el I
?Rﬁv’w HEEEEIRIL TS RG] iﬁﬁWaste Management Rules U= 319 Eh_\‘ﬂSL@[
3el BT 3R &4 sHE Bl

weley, S U el &) 91d 8, ol 89N G919 §15d, Yerd 3 1 - @l A s |
31U bl =l g, Yerd Hal ofl o | A 93 €1 €, e Yerd &1 gl sivel @l Aft
B & 3N dEl 8 YA UT & ST bl 3R oAbl Y1 EEUT bch U1 b bl Yeb Sgel
el wliF o & 1 = e redd] off 9 8N fean & T |l 99 g eiiv 991 ardl
IS & SITE-U19 Ui Hiell # 125 BIs Ug ST SI1gd, 36T ERE0 fhay Sy s
ITeh! T famm S i T 39 Tuen o oM € T8 59 99 61 U €
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ST Himalayan ecosystem I IR &1 411 €1 &4 8¢ IEN B energy efficient
efficiency check &Y Y& ¥ 13 &% I H energy efficiency &1 Mgty # 7€ FHe-1 =@med
g b off fapfird <o &4 & w8 9 - S8 Ugel BT A1 [ 9 100 ¥l Sierk w g2
T, SRR 3Tt S iM URel w3 10 [RierE e A1 el Ay €1 &9, Ao R Bl TET
o 9, W fqerefiel 4 @ 99 9, YER & (A, i Sl U el QU] R, 9
3E AR 18311 o1 1 technology transfer ®¥1, offeh g A1 €T €3N &1 SAIAY g
51 3T dTel AFHER B, S9H MR S 3FATs B 3R 9 technology transfer 31X
finance o 1T Gl FATQ | @re T fereprereiier <eif @1 AT efehy U T |

R, SEH ] BT FEHT 4 AR | FE W TR Yq&l € | 54 0 I8 SH-aa e
Tl 4+Tell, I b Hibetdl <Ta | el fl| Sl den S < bel, ag Aeeyul € fb da1 piRuNed
1 HIGHH & 1o o TEaTil €1 T8l € | 377Sl g 3 9TR 90 SA1a] €1 el € | ST
U A, U 9T 3R ST TR0 Y | &4 a1t forerit & fore 10 o ol €, S g
Sl 9 bl sffaelior & Webd 1 31 il <1 39 Y& BT TR & 19 AS[Ue B deh
10 US o € 3R 9gM €| 0 d¥E 9 US &1 Uh & © | FR1 81 AR1, N A1sfhd adm,
ST oo el fob =R fhaiHley ao wigfebe =en) =nfew | e 9l @1 maintenance
FAL, PUC & a1 | AT ST FEl, PUC 5 ST 59 &9 Surl S &1 #i
participate BT €, 4T TATERY] BT &T BT, T AT €, I | ge el afR dw e
wHlg o @il 4l g4 bl BrdeH 2

STATUTORY RESOLUTION SEEKING DISAPPROVAL OF THE SPECIAL
ECONOMIC ZONES (AMENDMENT) ORDINANCE, 2019 (NO. 12 OF 2019

AND
GOVERNMENT BILL
The Special Economic Zones (Amendment) Bill, 2019

MR. CHAIRMAN: Statutory Resolution and the Special Economic Zones
(Amendment) Bill, 2019 to be discussed together.

The Statutory Resolution is to be moved by Shri D. Raja, Shri Binoy Viswam and Shri

Elamaram Kareem. Are youmoving?
SHRI D. RAJA (Tamil Nadu): Sir, I move:

"That this House disapproves the Special Economic Zones {(Amendment) Ordinance,
2019 (No. 12 of 2019) promulgated by the President on the 2nd of March, 2019."

MR. CHAIRMAN: Resolution moved.



